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ABTO Mr. Ramji Srinivasan, Advocate
Mr. Narender Singh, Advocate
Ms. Geeta Nair, Advocate
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TELECOM DISPUTES SETTLEMENT & APPELLATE TRIBUNAL

ORDER

The Appeal is dismissed as withdrawn

Sd/-
(SUHAS C. SEN)
CHAIRPERSON

Sd/-
(R.U.S. PRASAD)
MEMBER

Sd/-
(P.R.DASGUPTA)
MEMBER






